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acquire improved standards. It s
not possible to guarantee them ap-
pointments,

Christian and Non-Christian Adivasis

4151. Shri H. C. Soy: Will the
Minister of Planning and Social
Welfare be pleased to state ‘o what
extent action has been taken in ac-
cordance w.th the advice contained in
the Backward Classes Cc.rimission’s
Report headed by Shri Kalelkar to
correct the imbalance in the educe-
tional and economic development as
between Christian and non-Christian
Adivasis?

The Deputy Minister in the Depart-
ment of Social Wellare (Shrimati
Chandrasekhar): No distinction 1is
made between various groups amongst
Scheduled tribes. The Government
have undertakon large programmes
for the educational and -conomic
development of the Scheduled Trites-—
both Christian and non-Christian,
As a result of these programimes tha
condition of non-Christian Scheduled
Tribes is also improving though a
good dea]l of progress is still to bs
achieved, The Backward Classes
Commission d.d rofer to an imbalance
but did not offer any concrete sug-
gestion in that regard.

Bir Hors and Christlan Adivasis

4152. Shri H. C. Soy: Will the
Minister of Planning smd Soclal
Welfare be pleased to state:

(a) whether it is a fact that in
educational d.velopment of Bir Hors
on the one hand and Christian Adiva-
sis, on the other, there exists a vast
difference and Christian Adivasis
continue to get annually huge funds
to the utter n.glect of Bir Hors and
Hos; and

(b) if so, the steps Government
propose to take to restore balanced
educational development?

The Deputy Minister in the Depart-
ment of Social’ Welfare (Shrimatl
Chandrasekhar): (a) and (b). The
requisite information has been called
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for from the concerned State Govern-
ments and it will b2 laid on the Table:
of the House as soon as it is received.

Welfare of Scheduled Castes in
Maharashtra

4153, Shri D, D. Jlantrl: Will the
Minister of Planning and Social Wel-
fare be pleas:d t> state:

(a) the amount proposed to ba spent
on the welfare of the Schcduled
Castes in Maharashtra during 1968-
67; and

(b) the items on which thig amount
will b2 gpent? i

The Deputy Minister in the De-
partment of Soclal Welfare (Shrimat}
Chandrasekhar): (a) Rs. 71.49 lukhs.

(b) A Statement is laid on the Tablo
of the House. [Placed in Library.
See No, LT-6112/66].
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